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The 13" June 2017
No. 4/M1-10-05/2016-4884—In exercise of the powers conferred under sub-section (3) of
section-1 of the Bihar Police Sub-ordinate Service Commission Act, 2016 (Bihar Act 6, 2016), the
State Government hereby pleased to fix dated 21* October, 2016, the date of enforcement of the
said Act.

By order of the Governor of Bihar,
GIRISH MOHAN THAKUR,
Under Secretary to Government.
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